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INCOME-TAX PAYERS IN ANDAMAN 
AND NlcoBAIIISLANDS 

2519. SHRlIUGAL MONDAL : Will 
the Minister of FINANCE be pleased to 
refer to the reply given to Unstarrcd Ques-
tion No. 4392 on the 14th December, 1967 
and state : 

(a) whether the infonnation reprding 
the Income-tax Payers in Andaman and 
Nicobar Island has since been co1l«:ted: 
and 

(b> if so, the details thereo f ? 

THE DEPUTY PRIME MINISTER. 
AND MINISTER OP FINANCE <SHRJ 
MORARJI DESAI) : <a> Yes, air. The 




